NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 06.04.2021 (TUESDAY)
COURT — 111 (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)

For Admission (Fresh Case)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Jaysukhal Naranbhai Gohel Pulkit Tare
(Ins) No. 284 of Vs.
2021 Centillion Solutions & Services Pvt.
Ltd. & Anr.
For Admission (After Notice)
2. Comp. App (AT) | S. Sudeep S. Gowthaman Ashwini Kumar
(Ins) No. 427 of Vs. Singh-R1
2020 & I.A No. Dhanlakshmi Bank Ltd. & Anr.
1228 of 2021
3. Comp. App. (AT) | Invest Assets Securitisation & Harsh Garg Manish Jain
(Ins) No. 556 of Reconstruction Pvt. Ltd.
2020 Vs.
Girnar Fibers Ltd.
4, Comp. App. (AT) | Nikhil Keherchand Jain Henna George
(Ins) No. 57A- Vs.
57B of 2021 Bank of Baroda
(erstwhile Dena Bank Merged with
Bank of Baroda) & Anr.
5. Comp. App. (AT) | Shri Om Prakash Patel Kumud Shekhar Amresh Shukla —-IRP
(Ins) No. 67 of Vs. Pramod Kumar
2021 Raj Rajeshwari Sugar Pvt. Ltd. Upadhaya-R2
Through IRP & Anr.
6. Comp. App. (AT) | BSE Ltd. Surekha Raman
(Ins) No. 133 of Vs.
2021 ACIL Cotton Industries Ltd.
7. Comp. App. (AT) | BSE Ltd. Surekha Raman
(Ins) No. 134 of Vs.
2021 KCCL Plastic Ltd.




8. Comp. App. (AT) | Chandra Prakash Jain Rajesh Srivastava
(Ins) No. 149 of Liquidator of Ardor Global Pvt. Ltd.
2021 Vs.
Directorate of Enforcement
Department of Revenue
Ministry of Finance
9. Comp. App. (AT) | Thyagaraja Sriram Parakat C. Paramasivam
No. 235 0f 2020 | Vs.
The Church of South India Trust
Association & Ors.
10. | Competition App. | Lifestyle Equites CV & Ors. Sangeeta Goel Shama Nargis
(AT) No. 20 of Vs.
2020 Competition Commission of India &
Ors.
For Hearing
11. | Comp. App. (AT) | Ashok Kumar Rakesh Kumar Vijay Singh-R1 &
(Ins) No. 607 of Vs. R2
2020 K T C Foods Pvt. Ltd. & Ors. Ritoban Sarkar-R3
With
12. | Comp. App. (AT) | Shiv Shakti Inter Globe Exports (P) Ltd. | Manoj K. Singh Anuj Singh-R1 & R2
(Ins) No. 650 of Vs.
2020 K.T.C. Foods (P) Ltd. & Anr.
13. | Comp. App. (AT) | Ranjeet Singh S.V. Rateria Chandra Shekhar
(Ins) No. 719 of | Vs. Gupta
2020 Karan Motors Pvt. Ltd.
With
14. | Comp. App. (AT) | Shally Sati S.V. Rateria Chandra Shekhar
(Ins) No. 721 of | Vs. Gupta
2020 Karan Motors Pvt. Ltd.
With
15. | Comp. App. (AT) | Deepa Sati S.V. Rateria Chandra Shekhar
(Ins) No. 722 of Vs. Gupta
2020 Karan Motors Pvt. Ltd.
With




16. | Comp. App. (AT) | Hansa Dutt Sati S.V. Rateria Chandra Shekhar
(Ins) No. 723 of Vs. Gupta
2020 Karan Motors Pvt. Ltd.
With
17. | Comp. App. (AT) | Asha Devi S.V. Rateria Chandra Shekhar
(Ins) No. 728 of Vs. Gupta
2020 Karan Motors Pvt. Ltd.
02:00 PM
For Hearing
18. | Comp. App (AT) D.K. Mohanty Surekha Raman Diwakar
(Ins) No. 888 of Vs. Maheshwari
2020 Jai Balaji Industries & Anr. Pratiksha Mishra-
R1
With Santosh Choraria-
IRP
19. | Comp. App (AT) D.K. Mohanty Surekha Raman Diwakar
(Ins) No. 889 of Vs. Maheshwari
2020 Jai Balaji Industries & Anr. Pratiksha Mishra-
R1
Santosh Choraria-
IRP

Note: The Court will rise at 03:00 PM.

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

